
COl»,*,d. in tbe last 1 or 3 JDofubL The 
A.P. Bxpress .. a super .. faat traiD bM bMo 
r'uQJ)in& late by. .bout l to 3 1\)0..,. 4aiI,. 
both 'lillY'. Will tbe bon., Mioiater eDQuir •. 
mlo tbe r08lODI fDr tbis dela" It mQ t. 
more beneficial to ao ioto tbe realOOi (or 
the delay in eadI luper.falt ,rata. 

SBRl MADHAVRAO SCINDJA: W. 
*re eonstantly monitorl", tbe cbronic late 
ruDuers; and I could Dot a.tch the name of 
the particular Dame whlcb the bon. Member 
meDtioned. 

sail. D.N. REDDY: It i. tbe A.P. 
I!xpre.l. 

SHR1 MADHAVItAO SCINDIA: I 
.HI .lao be lootiDI into tbtl. There are 
tbese cbronic bad rUDDers. wbicb are beiDa 
looted into. The A P. Elprea is allo one 
lOeb tralo. 

Alloat'oll 01 F •• d. for Ksjabllab.eat of 
R.ral S,...u Ceatr •• 

.'23 SURI SOMNATH RATH: Will 
(be Minister or HUMAN RESOURCS 
DI!Vm.OPMENT be pleased to .tate : 

Ca) the States wbich have been allocated 
funds ror tbe establisbment or ru.ral Sports 
Centres; 

(b) the Central alliltaDee aiVC'D CO the 
States 10 far (or tbis purpoae; and 

(c) ,be number of students from 
M.barubtra. wbo have been &ranted 
acbolanbips under tbe 'Sporta talont 
aebolarabip' scbeme durioa 1986- 87 7 

THE ~lNlSTER OF STATE IN THE 
DEPARTMENTS OF YOUTH 
AFFAIRS AND SPORTS AND WOMEN 
AND CHILD DEVELOPMENT IN THB 
MINISTRY OF HUMAN RESOURC2 
DEVELOPMENT (SHaIMAIl MAilGAllET 
ALVA): <a> aad (b). 00 &be batla 01 
propoull received, floaocial .uillaoce of 
Ila. 15.19 lakha baa heeo rendered &0 &1M 
Statet of Andhra PMdab. Huya ... 
Himachal Pradeab. JammCl and Kubmir. 
Karoataka, Mabar.lbe.,.. Orilla. hnjab, 
IUjaitban, Tamil Nadu aD4 Uttar Pftldcala 
for OI'abliabmcnt aad malateoaooe 01 bral 
lpottl ~ 4QaiDa * ,~ "86-.17, 

(c) Durl .. 1986-87. • Iota! of 384 
lIudeDb from YaharaabUa have bceallADlCd 
tdlolarabipa UDder tbe Sj)ortl TalOllt 
Scbolarabip S~b .... 

SIIRI SOMNATH RATH: The 
Goveroment is livlq much importance to 
rural aports CCDtrc.. 10 vic" of tbe tact 
tbat .ome of tbe applications of tbe rutal 
lportl centrel Kot to tbe Oovcrnment of 
India throuab tbe State Government. are 
DOC forwarded 10 tilpe. or are Dot forwaroC'd 
at an-with abe result fbat those sport. 
CtOfrea are deprived or Central Government 
.... o .. -Ir &be rural .porta -:e.Dtr. lend tbeir 
appUcaUoDS to the f,OVefDmcot beioa recom-
mended by tbe Me.ber. of Par1iament-
of tou", a copy Is beiDi lubmitted to 
the State Gov.mmeGt-",ill tbe government 
consider tboac applications aDd liven araDt 
to 'hem 1 

SH'RIMATI MARGARET ALVA: The 
lpotts centre aebeme II operated on a '0 : SO 
.hario. baa'i. Therefore. wbeo we receive 
a.,plicatloftt. any number or centres from the 
State caD be funded by us provided ehe 
State allo makes a commltmen, lhat they 
will put in '0 per ceot of t~ Irant. The 
luantion mad.: by the MP hat been 
diacuued witb abe State GoverDmeDI and 
tbe), are not prepared to .lIow us to 
decentralise It to tbe extent of directly 
(undiD. tbe district. 

SHRt SOMNATH RATH : I have Dot 
a.ked (or deceotralisatioD. I am askin, for 
consideration or the applic:ation. It may ao 
happen tbat the S'I'O Goveroment never 
considers lome application. in time. When 
loeb applications are beiDa rrcdved by tbe 
Centre. will tbey forward them to tbe 
State. for due conaide-ration? What amoun' 
bal been _Iven to the Slate of Ori ..... for 
bow many centres and bow ms ny .'uclen«. 
bave been liven acbolarsbip io 1986· 87 under 
tbe lports talcOl tcbollnbJp &cheme 1 

SHRIMATI MAROARET ALVA: A. 
far a. Orl ... '- coocenxd. we ba\t. liven 
them RI. 1.22.860 ror 269 rural cenues. 
A. I laid tbat tflla I, oaJy '0 per ceDt~ tbe 
OIlIer 50 INr edt fa I'Ut by tbe Stlte. The 
....-clon .... by the boD.. member that 
we .aou)et "irectJ, fund fa IOrbetbin, wbicb 
we ...... ptepllfcd to tate it up with tbe Seato 
00 ....... ' ....... becauae it would aJIo 
~. It ..... for... I '"' ,ot tho total 
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of the scholarship; State-wise bfeak"DP I do 
Dot ba yeo I am prepared to sift it to you; 
I will try to give tbe exact Dumber. 

[Tran.llorloll] 

5MBI SHYAM LAL YADAV: Mr. 
Speaker • Sir. I would Uke to know from tbe 
boo. Minister what di.cipJina do tM, 
i.oclude in Sporll Cenlrea and In what 
partieul •• field. tbe usistance is liveD to \lao 
Stale Government? Will be live "0810 
dircct ,rant r or the dtveloptDeDl of pia,. 
arounds in tho rural arta. 10 aba. we could 
ffI'COMmend sucb play-around •• n.d lend ~ 
proposal. to him 7 WiIJ be make lOme 
separate P!OVWOO for the deyelopment of 
play-arounds and sport. centres ? 

SIiRIMATI MARGARET ALVA: I bad 
a couple of months 880. wriUen to all tbe 
Membcn €'f PIIrlialMDl ieformina ,bem that 
we bad introduced a BeW IdIeme by .bicb 
we are liviD, RI. 1 lakb per year per diatrict 
for developmeot of rural play-fields aDd .tbat 
tbey sh()uld let District Collector to send 
proposall throUSb tbeir State Governmeots. 
Here a,ain we have been in toucb with tbe 
State Governments because very often tbe 
prol)058ls from the district.do not coa. to 
Delbi in time becaMe tbe State GOWIDmCDta 
take tbeir own lime 10 forward them. We 
have called a meeti"'l of tbe State Mhritten 
of Sports next me-Dtb to dtlCull the pottIbl. 
lity of decentralisation; that If • cerdftcate 
'rom the Colkctor is auaobec:J. .,loa t"', tho 
land is available and could be dcYCloped. we 
may directly fund the district 10 tbat there 
are 00 difficuhlcl. 

SHRl ANAND SINOH: Mr. Speaker, 
Sit, it IOClIlS that Joctla II ttanloa rar t.btod 
III tbe field of &pOrtS. Durin' tbe 1.lt few 
,oara. we bave ,,"D tbat we are ,Ioklo. to 
tbe bottom In sport., Ylbefber it ~ cricket or 
boc.kcy. In view or an tbese Chinas, I would 
like to koow wbe!ber Government would 
consider ioc:rnsin. tbe scbolarsbip , 
Secondly. a. our country continues to be 
predominantly rural .. will tbe hoo. MiDuter 
OO1JIider framioaaeme radiaal peJiey 10 a. 
to eacouraae tbe taleDt ill IpGEtl aDd a"" ,. 
dcvolop lbe .porta lD rural ..... ? If tbt 

Oowmmeot liv. them adrquate tebcdar. 
Ibtp, we can mate tremendous .trides iu 1bo 
field or sporta. 

[8",11111] 

SHRIMAl1 MARGAR.ET ALVA: I 
am ,'lad to iarorm lhe boft. Member tb. 
we have Increased both tbe aumber and 
the va1ue of tbe ecbolal'sbjp ovet' tbe last 
one ) eat'. There h .. been a tbree baodteel 
fold risc-tbree times we have increased tbe 
number and tbe anoual amouDt h .. allo 
been Increued tbree times ... fat •• the 
.. Ioe of fbI. eebotarablp is concerned. aud 
1 would "ke 10 ten .. . (lnt~,,.uptlolJ) 

PROP. N.O_ RANOA ~ How much i, 
it ? 

SHRIMATI MAR.G~RET ALYA: It 
is as_ 3.600 • ,ear aad drere are two t,pea 
of IcboJanhips one at tbe State .Ie.1 aDd 
OGe at the national level, tbose who reach 

~ the Dation.. cbampioosbiPi aad those who 
receive .•. (Interruptions) 

SRllt S. JA.lPAL REDDY: TIna times 
or IbN. taaadred times , 

SHR1MATI MARGAJ\B'f ALVA: 
T&uee tl .... mellDI we bave iocfeated it tb .. 
fold botb in "aloe and in money, wblcb .. 
thfte ban*-, PH CI8IIt. 

MIl . .&PBA&Btl : Mr. aeHy hi ~ 
IIMICb particular .about.be percootaao. 

SHRIMATI MARGARET ALVA: It 
1a B.a. l600 per ,oar • .it bas IJQDe up_ 

SHill BASUDBB ACHAalA : May I 
toow from tbe beD. Mia"r. bow __ 
rurala,oru .coaIr. bave beoD opeud 10 far 
ia tbe CCNOtr)' ? 

SHa.) BHAGWAT JHA AZAD: In 
Weat Be_I. 

SURI BASUDIiB -"CHARlA: Not in 
West Ben •• I, but in tbe country becauae he 
bas atready meotioned tbe amount sanctioned 
for the Jural oeDtres but be bal Dot 
mentioned about it. 

Ma. "P8AltBR: It ,iI .... DOt 'be· .. 
SJ:Ul1 .MUDS8 ACHABJA: Sbe ,. 

Dot lDOotlODOd about it. -S1M baa mentioned 
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about tbe amount sanctioned. Dot tbe centre. 
and tbe number actually ope~ed. And. who 
i. executina tbis scheme. whether tbe Sporta 
Councils are entrusted with tbe execution of 
these centres or any otber autborit)'? AI,o. 
may I koow from tbe Minister whether she 
ba. roce:ved any proposal from tbe Govern-
ment of Welt Beoaal? Sbe baa oot 
mentioned about West BeOlal. How many 
proposals baa sbe received from Weat 
Beoaal ? (/nterruptiolld Wb'lt 7 No 
propoul? 

SHRIMA TI MARGARET ALVA: I 
can answer if you sit down. I would like to 
teU the hoo. Minhter that as far as tbe 
eatir. country is conoerned ... (lntnruptions) 
I am sorry-tbe boo. Member. 

(JIII",,,ptioIl8) 

SHal S. lAIPAL REDDY: He was 
mistakioa her for tbe' and she miltQOk him 
to be • Minister I 

MR. SPEAKER: Look at tbe difference 
between him aDd her. 

SHR1MATI MAROARBT ALVA! He 
"as talkin, so mucb about West Bena-I 
tbat I made a mistake ... (Interruptions). We 
bave opened 3,111 rural aport' centres in 
aU tbe SIAl" totally and tbe outlay bas 
been Rs. 10.14.826. I must tell tbe boo. 
Member tbat we have DO pending proposal 
from Welt Benlal. I fact, in our lis' tbere 
are DO ceotrot (rom West Deoaal at the 
moment aod West BeD ••• probably have DOt 
sent us aoy proposal as yet. 

1 would also like to tell the bon. Member 
tbat we do oot directly live it to .he District 
Sports Councils. The proposals come to 
UI from tbe State Government and it i. "P 
to tbe State Government to decide which 
_Seney will actually execute them in tbat 
State. 

SHRI BHAGWAT JHA AZAD: If we 
lend direct, will you procoss it 7 

8H&1 A. CHARLES: The answer 
aiven by tbe bon. Minister is tbat financial 
alai.tance is beiDa liven to tbe States. ( 
am sorry tbat Kersla bas been left out. You 
koo" tbe contribution made b, Keral. to 
uphold tbe bon our of tbe nation in the (kId 
Of sporta. Two projectl bay. bela HIlt by 

.. 
the Kersl. Government tacll'din, one for a 
stadium wicb synthetic track.. May 1 know 
from tbe bon. Minister whether in view of 
tbe special case of Kerala tbese projects will 
be processed 89 expenditiously as possiblo 
aod a favourable decision laken ? 

SHRIMATI MARGARET ALVA: I 
would like to lay. tbat if there are no SP("ts 
centres sanctiODed under this scherm. il t. 
because we have not received any proposal 
for tbis particular scbt-me from Kera)a? but 
I would like to tell tbe hoo. Member tbat 
all Ibc three proposals whicb were received 
from tbo State of Kerala have r~ivcd 
'pecia' atteotion and Iraots up to Rs. 2 
crorel have been sanctioned Co Keral. for 
all tbe proposal. which have come from 
Keral •. 

OprnlBa of Navodaya Vhlla.ayAI 10 
Mah.r •• blr. 

·524. SHRI BANWARI LAL 
PUROHIT: Win tbe Minister or HUMAN 
RESOURCE DEVELOPMENT be pleased 
to ataCO : 

<a> whether tbere is a proposal under 
the consideration of Govcrnmen t to open • 
lerp number of Navodaya Vid)'aJayas in ,be 
Maharasbtra Stato during 1987-88; 

(b) if 50, whether tbe lilO' have since 
been ~lected; 

(c) tbe detail, or the locatioos where 
Navodaya Vidyalayas are likely to be opened 
io Mabara$htra; 

(d) bow much land hal been provided 
by tbe State Goyernment (or tbis purpose; 
aDd 

«() whon tbele Vidyalayal will atart 
fUDctioning in the Mabarasblra Stace ? 

THE MINISTER OF STATE IN THE 
DBPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMEST 
(SHRIMATI KRISHNA SAUl): (a) to 
(c). The number of Navoda). Vidyalayu 
to be lOt-up in Mabaralhtra durin. 1987-88 
is yet to be decided. 

{TrGn./atlon] 

SHRI BANWARt LAL PUROHIT: 
Mr. Speaker, Sir. tbe Miolaler 01 Sta,o fot 


